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ExpioratloBl and EXC8Yations i. 
Villale Kepis. District Baoli 

U. P. 

4664, SHRI BAL RAJ MADHOK : 
SHRI BBNI SHANKER 

SHARMA: 
SHRI RANJIT SINGH : 
SHRI D.C. SHARMA : 
SHRI HARDA YAL DEVGUN : 

Will tbe Minister of EDUCATION 
AND YOUTH SERVICES be pleased to 
• tate : 

(a) wbether the Arcbaeological Survey 
of India carried out explorations and exca-
vations in Village Kapia. Tebsil Kbalihibad. 
District Basti (U, P.); and 

(b) whether it is established tbat Kapia 
was the ancient city- of Kapilvastu ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
YOUTH SERVICES (SHRIMATl JAHAN-
ARA JAIPAL SINGH) : (a) No. Sir 

(b) In Ihe absence of any excavation, it 
cannot be difinitely said wbelher or nol 
Kapia was Ihe ancient city of Kapil.astu. 

Employment or Miniolers' Sons and 
Daughters Und<r Foreign Go.ern-

ment and Embassies 

4665. SHRI MADHU LIMA YE: Will 
the Minister of HOME AFFAIRS be plea-
sed to state : 

(a) whetber Government have carried oul 
any survey as to whether daughters or sons 
of Ministers of the Crntral Government are 
employed in any of the foreign embassies 
or organisations under the oontrol of 
foreign embassies; 

(b) if 80, the names of these Ministers 
and their sons and daughlers; 

(c) wbether Government consider it 
proper that the close relatives of Ministers 
should serve under foreign Governm~nts; 

and 

(d) if not. wbether Government would 
issue instructions to all the Members of the 
Council of Ministers and direct tbem to 
withdraw their sons and daughters from 
employment under foreign Governments 
and embassies in India or abroad ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS ( SHRI 
VlDY A CHAR AN SHUKLA) : (a) No such 
surv~) bas been made. 

(b) Does not arlile. 

(c) and (d). The Fneral question of 
adopting appropriate conventions in the 
matter is under consideration . 




